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Eresentation of the
Repori of xlip

[Shri Chinta Mohan]
Report on the Accounfs. (Placed in
Library See No.LT-2059/92

(b) Review by Government on the
working of the above Irnstitute.

(c) Statement giving | Teasons for
the delay in laying the papers men-
tioned at (a) above [Placed in
Library. See No. 1.T-2058/92].

REPORT AND ACCOUNTS (1990-91) OF
THE MEDICAL COUNCIL OF INDIA,
NEW DELHI AND RELATED PAPERS.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

SLFARE (SHRIMATI D K, THARA-
DEVI  SIDDHARTHA): T lay on the
Table a copy each (in English and Hindi)
of the following papers:—

(i) Annrual Report of the Medical
Council of India, New Delhi, for the
veir 1990-91,

(ii) Anmmal Accounts of the Medical
Council of India, New Delhi, for the
year 1990-91, and the Audit Report
thereon.

(iii) Review by Government on the
working of the above Council.

(iv) Statement giving reasons for the
delay in laying the papers mentioned
at (i) and (ii) above. [Placed in
Library See No. LT-2110/921.

PRESENTATION OF THE REPORTS
OF THE COMMITTEE ON SUBORDI-
NATE LEGISLATION

SHRI JAGESH DESA] (Maharashtra):
I present the  Ninety-fifth and Ninety-
sixth Reprints (in English and Hindi) of
the Committee on subordinate legislation.

THE DEPUTY CHAIRMAN: Now, we
have got the reply by the hon. Civil Sup-
olies Minister, ifd, gt ot sarT
TR

FRATYA SABHA
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Commiitee on Sub-ordinate
Legislation

Wl Tw smdw fag ;. STEWEl
Agtear, #¥ fagwrfusR gAd #T
grara fear & (S@awne)

SHRI SUBRAMANIAN SWAMY: Ma-
dam, the Government of Tamil Nadu...

Nt Tw w=dw fag : ag gwm
fawa wrFe WS, fGfow o3 Amm
At % fgame famr 2 @wfa
;N F oI ¥ G9r g (AF419)
§ =ga g =7 9% famre frar amg
(Fazar)

JuawTaf . OH HEEaw S oSa-
7 argg F wav fear 2 (saEum)
1 cannot permit you. You have not been
permitted. So I call upon the Minister
for Civi] Supplies to give the answer.

aiferd

SHRI SUBRAMANIAN SWAMY: The
Government of Tamil Nadu has confirmed
that one of the Central Ministers is invol-
ved in the illicit liquor trafficking.
(Interruptions)

Imawafa © gI@ET STHY S,
FGIT T Sf5T | Let the Minister
give the answer,

SHRI GURUDAS DAS GUPTA: Ma-
dam, T seek your permission,

THE DEPUTY CHAIRMAN: Reply by
the Minister of Civil Supplies to the dis-
cussion on the working of the Civil
Supplies Ministry.

SHRI CHIMANBHAI MEHTA: Just
for half a minute. The question is about
Mr. Harshad Mehta’s scandal. He ijs try-
ing to run away from the country All
airports should be alerted. Even at this
stage the arrest.. . (Interruptions) . .

TIIE DEPUTY CHARIMAN: I am not
permitting anything except the reply by
the Civil Supplies Minister ... (Inferrup-
fions), 1 am very sorry tq say that Mem-
brs want o discuss the woiking of the
digerent Ministries zut ...
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of the Ministry of Civil

ft T wwuw Fag o T e

fuFre gam *1 Afew faar & (7=
H1F)

FogwTafa : T FEAT S AT oI
o g A 2 &l (Saead)
They get worried and say that the Civil
Supplies Ministry is not working well.
There are ropblems. Now wlien the
Minister wants ty reply, nobody is willing
to listen o him. .., (Inferruplionis)

SHRI V. NARAYANASAMY: Madam,
in Tamil Nadu ... (Interruptions).

Tii2 DEPUTY CHAIRMAN: I am not
allowing. Mr_ Nuarayanasamy, yesterday it
was discussed. 7H It . FTEF 1= fzaT
g1 U AT Tq7 AR T FF 4T
ma # . (Magrd) TR SAEN
FEr  § Mimgrazi whmg  fafreex

AF w=@T 1 Iw F ogfAw,
The Minister for Parliamentary  Affairs
will look into it

ft g fag @@ AgEE,.

TR . WO WY FEr En
wed] g W Ffew

ot q3iw Tag ®UT: ggF ;W
¥ 555 FTAT H @A 997 § A3
a1 2% seaEr Jifaw

DISCUSSION ON THE WORKING OF

THE MINISTRY OF CIVIL SUPPLIES,

CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION— Contd.

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLIC DISTRIBUTION (SHRI KAMA-
LUDDIN AHMED): Madam  Deputy
Chairman, | am grateful to you and to
the hon House for selecting my Ministry
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to discuss its working and performance.
I am alsg grateful to the Members. ..
(Interruptions) . .,

Iwwta . 9 wEEw S, "
gEr AT &fio ) wE owa gaud
Enraol!

A Oa magw fug (FER) -
#a #ifam ) w9 S faem 3T gRm

g ifqum

Iqgwrefa: #13 9 fadg AT
2. (fgamA) T S A IEF A7
ag & 9w ITF a5, . .. (A=)
FT w3 YT &AM A S oF faee
(REU S I Ay G o T
AT |

{1 WUy wedw fag - @7 @)
TR wT AT wfmm & 2
gafan  faoarfas g afafs &
qra 9x femr =)

“THE DEPUTY CHAIRMAN: Mr.
Narayanasamy, your Minister is stan-
ding. I have called him.

grayTafy o o@dr ST S|

I am not permitting anything,

SHRI GURUDAS DAS GUPTA
(West Bengal): Madam, just two
minutcs.

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam, I want to know
from the hon, Home Minister.,.

THE DEPFUTY CHAIRMAN: I am
not permitting anything because I
have alrcady called the Minister to
reply. We have very important
business today. Today is thé last
day of the session. Mr Narayanasa-
my please sit down. .. (Interruptions)

AW WMEYEAT @ ST
(¥ w3w) - zww fafeeze w1 @
AT AT

THE DEPUTY CHAIRMAN: Let
your own Minister reply.



